
THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD MAQBOOL DAR) . (a )  to 
(c). The ~r i lormat~on 1s belng obla~ned lrom States!UTs 

(and would he l a ~ d  on the Table 01 the House 

(d) ',Publ~c Order" and "Pollce" bemy State sublects. 
11 IS lor, the concerrled State Governments to devlse 
varlous methods and take concrete steps In t h ~ s  regard 
At the Central level, all out action is bemg taken to 
hold coord~natlort meetings with the State Governments 
concerned as well w ~ t h  the various ~nte l l~gence and 
mvcstlgatlng agencles of the Central Government to 
exchange inlormat~on. share intelllgence, plan strategy 
a n d  tako coorc l~na ted  actton In cer ta in s p e c ~ a l  
c~rcumstances. llnanclal assistance has also been given 
to some 01 the allected State5 over and above the 
on.gotny a l loca t~ons  lor  modernlsatlons 01 p o l ~ c e  
and  supply 01 weapons some s p e c ~ l ~ c  measures 
Include 

( 1  ) Fencmg and llood llghling In the sensltlve 
arpas on international border 

12) Slrcngthening the BSF on the borders through 
supply 01 rught vlsion devces, hand held 
sets, binoculars. drayon I~ghts etc so as to 
enhance l h e ~ r  capablltties 

131 Setting up ol add~ l~ona l  BOPS w ~ l h  a vlew to 
reduce inter BOP dlstance 

(41 Holdmg coord~nat~on meetmgs In the Mlnistry 
of Home Allatrs as well as setttng .up 01 a 
nodal group ol ollicers at operattonal level 

(51 Setling up ot coord~nat~on comm~ttecs at the 
State D~v is~ona l  and Distr~ct level between 
Slate G o b ~ r n r n e n t  o l l i c ~ a l s  and the 
representat~ves 01 the agencles 01 the Central 
Government 

(6) Addttlonal supply 01 fire arms to the State . 
Gavernments 

(e l  and 1 1 )  Suggest~ons lrom general publtc In this 
regard are recelved lrom time to hme. "Publlc Order' 
and "Police' bmng State Subjects. these are forwarded 
to the corlccrned State Governmmts lor appropr~ate 
ac t~on  

Ban o n  Diesel Generating Sets 

7 4 2  SHRl SANTOSH KUMAR GANGWAR W ~ l l  
the M ~ n ~ s t e r  01 ENVIRONMENT AND FORESTS be 
pleased to state 

(a)  whether the ~nsta l la t~on 01 D~esel  Generat~ng 
Sets IS not pcrmllted In the Tal Trapenum and Doon 
Valley o l  Unar Pradesh. 

(b)  whether the D ~ e s e l  Generat~ng Sets on an  
average  work at greater  e f t ~ c ~ e n c y  f rom the 
envlronmenlal vlew polnt, the D~esel  Operated vehlcles, 
a n d  

( c ]  11 so .  Ihe  reasons for the ban on D ~ e s e l  
Generat~ng Sets when there IS no bar1 on the plymy of 
d~esel  veh~cles in these areas? 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPS JAI NARAYAN 
PRASAD NISHAD) , (a1 Yes. Sir 

( b ~  and rc l  In d ~ e s e l  vehlcles energy l rom a 
c h c m t a l  reaction 11 converted to mecharitcal energy 
whereas In a dtesel generating set the output IS electrical 
energy Hence these two are not comparable 

Further, normal vehicular pollullon IS not local~sed 
and d~sperses rap~dly whereas the diesel generatlng 
sets are slatlonary sources and cause lo ia l~sed  budd 
up 01 pol lut~on 

Zonal Off ice i n  Bihar 

743 SHRl SHATRUGHAN PRASAD SlNGH Will 
the Mlnlster o l  RAILWAYS be pleased to state 

(a )  whether there. is any proposal lor seHlng up 
Ratlway Zonal Otllce In Blhar. 

(b) whether 5000 acre ra~lway land IS lymg vacanl 
in Baraun~ Garhhara, and 

(c )  11 so. the tune by whlch the department IS l~kely  
lo  implement t h ~ s  proposal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS iSHRl SATPAL M A H ~ R A J I  rai and 1c1 The 
issues relatmg l o  reorganlsatton 01 zones and d tv~s~ons  
tn the wake of Project Un~gauge and the construction 
01 Konkan Rallway, have recently been studled by this 
Mtnlstry Further processmg lor the tormulat~on 01 
proposals a n d  other  re lated mat le rs  IS b e l n g  
undertaken 

(b) No. Sir 

Si l tat ion i n  Rivers 

744 SHRl RAJlV PRATAP RUDY Will the M~n~s te r  
of E,NVlRONMENT OF FORESTS be pleased to state 

i a i  whether rampant delorestat~on In the Hmalayan 
ranges IS causlng s~ltat lon In the rivers t l s w r g  through 
B~har and Uttar Pradesh, 

( b )  whether  the Government  has d e c ~ d e d  to 
lormulate a scheme tor des~l tat~on ot the rtvers 

( c l  if so, the dcta~ls there01 and 

(d) 11 not. the measures taken by the Government 
to control s~ltat ion In the r~vers? 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS tC4PT JA! NARAYAN 
PRASAD N l S H A D l  . (a1 No repor ts  on  rampant  
deforeslat~on In the Himalayan ranges causlng s ~ l t a l ~ o n  
In the rivers have been rece~ved from Ihe Stnles 
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(c)  Quest~on does not arise 

(d )  Afforestat~on under Centrally Sponsored 
Schemes of Integrated Af forestat~on and Eco. 
Development Projects 1s carr~ed out In the catchement 
areas of the feed~ng rlvers flowing through B~har and 
Uttar Pradesh. 

An area of 61880 hectares w~th  a total cost of 
Rs.2535.85 lacs has been treated with su~table soil 
conservation measures for control of so11 eroslon, land 
degradation and control of sediment llow in Upper 
Yamuna Catchement area under Flood Prone R~vers 
scheme. 

G u ~ d e l ~ n e s  have been Issued to the Stale 
Governments to cons~der bannmg of all felhngs above 
1000 metres. to ~dentlfy cr~t~cal  areas In the h~l ls and 
mountams, areas prone to landslides, eroslon and 
geolog~cally unstable lormat~ons lor providing protection 
from fellmg of forests and afforestmg v~gorously. 

Clear felling II resorted to due to compellmg reasons 
should be restricted to areas no exceeding 10 ha In 
the h~l ls and 25 ha. on the platns. 

Jolnt Forest Management Systems are being 
developed wjth the mvolvement of v~llage commun~t~es 
and voluntary agencies lor protechon and regeneration 
of forests through a mechan~sm of usulrucr sharmg 
bas~s. 

Forest Conservat~on Act. 1980 has been enacted to 
prevent dlvers~on of forest land for non-forestary 
purposes w~thout prlor permtsslon of the Central 
Government. 

lnd~an Forest Act. 1927 and w~ ld l~ fe  protect~on 
Act, 1972 are enforced to check forest and w~ldhfe 
offences. 

Train Services From Bikaner 

745. SHRI MAHENDRA SlNGH BHATl : WIII the 
Minster of RAILWAYS be pleased to state : 

(a) whether there IS any proposal lo introduce dlrect 
t r a m  from B~kaner to Madras, Dehradun. Jammu  taw^, 
Ajmer and Howrah (Ca!cutta); 

(b) il so, the t~me by whlch these trams are likely 
to be introduced: and 

(c) ~t not, the reason therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). The 
feaslbillty ol mtroductron of trains from Bikaner to other 
places 1s presently not feasible due to operational 
exlgencles and resource constralnts. 

Construction of Overbridge 

746. SHRI MOHAN RAWALE , Will the Minster of 
RAILWAYS be pleased to state : 

(a) whether there is a proposal for construction of 
an overbridge from Sewn Railway Station to Sewr~ 
Kohwara ~n Mumba~ (Maharashtra): and 

(b) 11 so, the detalls thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) , (a) and (b). A 
number of representations have been roce~ved, such 
as from Balak Palak Sh~kshak Sangh. K o l ~  Samaj 
Cooperatwe Housing Society Ltd., Shr~mat~ Ntrmala 
Samant Prabhavalkar. Shr~mat~ Prom~la Dandavate 8. 
Shr~ Mohan Rawale. M.P, lor provlslori of a foot over 
br~dge for public to cross the tracks at Sewr~ Execul~ve 
Engineer. Road Development and Des~gn Dlvls~on. 
Bombay proposed a fly over In l ~ e u  of level crosslng 7- 
A on Harbour line. 

Foot over brldges, which are not cn heu of level 
crossings can only be prov~ded on 'Deposit' terms. As 
yet no proposal has been rece~ved from Bombay 
Munic~pal Corporation (BMC) or State Govt agreeing lo 
bear the cost of Foot Over Br~dge on 'Depos~t' terms 
The proposal for Road Over Br~dge could not be 
iinalised by State Govt. as the proposal was not 
acceptable to Bombay Port Trust ~n whose land the 
approach falls. 

Neem Plantation 

747. SHRlMATl JAYAWANTI NAVlN CHANDRA 
MEHTA . WIII the Mlntster of AGRICULTURE be pleased 
to state 

(a) whether any study has been conducted to flnd 
out the medlcmal value ol the Neem Tree: 

(b) lf so, the outcome thereof; and 

(c)  the steps belng taken to encourage Neem 
Plantat~on and declare the same as nat~onal tree' 

THE MINISTER OF AGRICULTURE (EXCLUDING 
DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) Yes, 
Slr. 

(bj  Var~ous parts ol neem plant reportedly have 
antihelm~nth~c, antisyphilitic, antlpyretlc, antlseptlc, 
astringent, diurelic and purgative actions and have also 
been used to treat boils, eye diseases, headaches, 
hepatitis, leprosy, reheumatism, scrofula and ulcers. In 
Ayurvedic and Unan~ systems of medicine neem has 
been recommended lor use agalnst various ailments. 
Even British Doctors recommended ~ t s  use In 19th 
century. 

The antifertility potential of a neem extract 16 currently 
bemg investigated by the Scientists. 


